
An Act further to amend the Control of Shipping Act, 1947. 
[.27th February, 19.50aj 

BE it enacted by Padinrnent as follows : - 
1. Short title.-This Act may be called the Control of Shipping (Amend 

2. Amendment 6i section 1, Act XXVI of 1947.-In sub-section (3) c 
section 1 of the Control of Shipping Act, 1947 (XXVI of 1947), for the figure 

' "1950" the figurc5s "1952" shall be substituted, and the proviso to $ha$ sub 
se66ion shall be omitted. 
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